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political patremage continne their de-
predations, the fime i3 not far off
when the entire State will be denuded
of greenery. Already parts of Iiima-
chal, once covered with row upon row
of swaying trees, present a desolate
look. Even the trees stumps have
been burnt or dug out to destroy the
ewidence that a lush green forest once
exists on the mountain side. Forest
Department officiais not only help the
contractors in illicit felling of trees
but also provide them expert advice
in smuggling timber out of the Statc
through safe routes.

This calls for immediate corrective
action.

(vH) Severp drought and famine com:
ditions in some parts of Andhra Pra-
desh

PROF. N. G. RANGA (GUNTUR):
Once again, most parts of Rayalas.
eema 8and large areas of Telangana in
Andhra Pradesh are in the grip of
the periodical but severe drought and
consequent widespread famine. Our
Prime Minister, Shrimati Indira Gan-
dhi has expressed her deep anguish
over the sufferings of the people after
two days of touring in those areas,
talking to the people and discussing
about the incidence of distress caused
by failure of crops, large-scale unemp-
loyment among agricultural workers
and heavy losses sustained by peus-
ants,

She exclaimed in her statement to
Pressmen that ‘“he Nation hag to
think in terms of a long term solu-
tion for fighting drought, which see-
med to be occurring perennially in
these arras’.

I wish to draw the attention of the
concerned Ministries and Planning
Commision that many a time over
the decades, many Members of Par-
Hament bad depwm the attention of
ke nation and the Government thro.
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ugh Parliament, to ilify terrible plight
of these drought-prone areas and a
definite proposal for the establishment

* of Rayalaseema Development Board

or Commission was discussed in Par-
liament and the Government was ser-
iously considering the establishment
of such an Authority,

I request the concerned Ministers
and Planning Commission to give the
highest priority, at least now, to that
proposal, in the light of the observa-
tiong made by the Prime Minister
herself and hasten to establish such
a protection-cum-Development Auth-
ority for the drought-prone areas of
Rayalaseema, Telangana and Kalinga,
in Andhra Pradesh in the first instance
and, subsequently for similar areas
in Rajasthan, Orissa, Baster, Karna-
taka and Maharashtra. Let Govern-
ment give institutional and practical
shape, with adeguate financial support,
to the suggestions made by the .>rime
Minister at the earliest,

(viif) Keappraisal of Nutiritious meat
Scheme for Schoolg in Tamil Nadu,

SHRI K. T. KOSALRAM (Tiruchene
dur): The Indian delegation to the
General Conference of UNESCO being
convened next month is likely to
commend to all developing countries
for adoption tbe Tamil Nadu's ‘nutri=
tious meal scheme ag a sure means
for achieving the goal of universali-
sation of primary education and esma-
dication of illiteracy.

But, all the school teachers work-
ing under 375 Panchayat Unions of
Tamil Nadu have given netice of
DHARNA on 6th November 1982 gnd
their decislon to go on indefinite strike
from 1st January, 1983 if they are mot
velieved from the duties of buying ve-
getables gnd proviriong and then cooke
ine and serving food throughout the
schnol hours instead of devoting them.
selves to teaching the children. Thelr



